
DATE FIXED ON MENTION SLIPS RECEIVED THROUGH E-MAIL BEFORE  

COURT NO. 1 

SL 

NO. 

CASE NO. DATE FIXED FOR NAME OF ADVOCATE 

1.  LPA 390/2020 21.04.2022 Mr. Devesh Krishna 

2.  LPA 392/2021 IF DEFECT FREE 

FIXED FOR 

21.04.2022 

Mr. Navneet Toppo 

3.  CMP 81/2021 IF DEFECT FREE 

FIXED FOR 

20.04.2022 

Mr. Anish Kumar Mishra 

4.  CMP 121/2021 IF DEFECT FREE 
FIXED FOR 
20.04.2022 

Mr. Anish Kumar Mishra 

5.  CMP 343/2021 IF DEFECT FREE 
FIXED FOR 
20.04.2022 

Mr. Anish Kumar Mishra 

 

 

 



DATE FIXED ON MENTION SLIPS RECEIVED THROUGH E-MAIL BEFORE  

COURT NO. 1 

SL 

NO. 

CASE NO. DATE FIXED FOR NAME OF ADVOCATE 

1.  LPA 126/2022 

& 

LPA 129/2022 

IF DEFECT FREE 

FIXED FOR 

19.04.2022 

Mr. Sidhartha Ranjan 

2.  WP(PIL) 

7367/2019 

22.04.2022 Mr. Rajeev Kumar 

 

 



Sl.No. CASE TYPE CASE NO. Remarks
1 Cr.M.P. 925/22 List If defect Free
2 Cr.M.P. 386/22 List If defect Free
3 Cr.M.P. 689/22 List If defect Free
4 Cr.M.P. 59/19 20/04/2022
5 Cr.M.P. 1915/21 In Usual Course
6 Cr.M.P. 832/18 In Usual Course
7 Cr.M.P. 1896/19 In Usual Course
8 W.P.(Cr.) 80/22 List If Defect Free
9 Cont.(Cvl.) 51/21 22/04/2022 If Ready

10 Cont.(Cvl.) 487/21 22/04/2022 If Ready
11 Cont.(Cvl.) 733/21 22/04/2022 If Ready
12 W.P.(Cr.) 284/21 Rejected

MENTIONING REPORT  COURT NO  09
Date : 13/04/2022



SL. NO REMARKS PENDING STATUS
1 WPS 4506/2016 Allowed for 19-04-2022
2 CR.A (DB) 636/2015 PENDING 
3 CR.A (DB) 1068/2012 PENDING 
4 CR.A (DB) 324/2020 PENDING 
5 W.P.(T). 14/2021 PENDING Allowed for 21-04-2022
6 W.P.T. 4027/2021 PENDING Allowed for 21-04-2022
7 WPT 3094/2021 PENDING Allowed for 19-04-2022
8 WPT 1539/2021 PENDING Allowed for 25-04-2022
9 WPT 2891/2021 PENDING 

10 CR.A(SJ) 155/2022 PENDING Allowed for 22-04-2022

LIST AND COMPUTER
FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY  I.E. ON  13-04-2022 TILL 03:30 PM

CASE TYPE AND DETAILS



            COURT NO 13
       MENTIONING REPORT 

                 13-4-22
1 WPC1624/22 25 April 2022
2 WPC1598/22 27 April 2022
3 WPC15/22 27 April 2022
4 WPC1211/18 05 May 2022
5 WPC4740/21 19 April 2022
6 WPC4596/21 20 April 2022
7 WPC638/22 AFTER 04 WEEK
8 WPC5410/21  AFTER 04 WEEK
9 WPC1222/22  AFTER 04 WEEK

10 WPC1628/22  AFTER 05 WEEK
11 WPC6116/18 AFTER 05 WEEK
12 WPC6000/18 AS PER LAST JUDICIAL 

ORDER
13 WPC1658/20 AS PER LAST JUDICIAL 

ORDER
14 WPC326/20 AS PER LAST JUDICIAL 

ORDER
15 WPC935/19 USUAL COURSE
16 WPC4660/21 USUAL COURSE
17 WPC2699/19 USUAL COURSE
18 WPC5456/18 USUAL COURSE
19 WPC4935/18 USUAL COURSE
20 WPC4011/18 USUAL COURSE
21 WPC5234/21 NO CONSENT FROM 

OPPOSITE PARTY

22 WPC4485/21 NO CONSENT FROM 
OPPOSITE PARTY

23 CMP407/21 AFTER 04 WEEK
24 CMP411/21 AFTER 04 WEEK
25 CMP312/21 USUAL COURSE
26 CR47/19 AFTER 02 WEEK


